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LIST OF 14 BARE ACTS

S. NAME OF THE BARE ACT AUTHOR N0.0F
COPIESNO

1 BOMBAY PREVENTION OF BEGGING ACT, 1959‘ BARE ACT 268

2 ‘TDE_H DEVELOPMENT ACT, 1957 BARE ACT 269“
3 DE_H EXCISE ACT, 2009 BARE Ac- 26.8

4 DE_H? LAND REFORMS ACT, 1954 BARE A0" 268 I

5 DE_H LAND REVENU ACT,1954 BARE ACT 268 I

6 DE_H MUNICIPAL CORPORATION ACT, 1957 BARE ACT 268

7 DE_H POLICE ACT, 1978 BARE Ac" 268
8 9,9,,

DE_H PUBLIC GAMBLING ACT, 1955 BARE ACT 268

9 DE_H RENT CONTROL ACT, 1958 BARE AC“ " 268
10 DE_H SHOPS AND ESTABLISHMENTS ACT BARE ACT 268

11 DE4hlH
‘1946

SPECIAL POLICE ESTABLISHMENT ACT: BARE ACT 2618

12 IINCOME TAX ACT, 1961 A BARE Ac" 268
13 NEW DELHI MUNICIPAL COUNCIL ACT, 1994

(NDMC ACT)
BARE ACT 268

14 PUNJAB EXCISE ACT,1914 BARE AC- 268


